
(b) if '0. tb. Dor. lor auob UlIII..-ce 
and It I pattero; aud 

(0) tbe Dumber of cultural oraaoiaatioDi 
which bave received usistlace uoder tbi' 
~beme lor buUdiol aDd otber purpoaes, 
.cate·wile 1 

THE MINISTER Of STATE IN THB 
DEPARTMBNTS OF EDUCA110N AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESOURCE DEVELOP1t.tSNT 
(SUR-IMA TI KRISHNA SAUl): (8) Ves. 
Sir. These lire covered uDder tbo ICbeme 
of buildlna aranu liven to cultural 
o .... niaatioDs. 

(b) The ~ lostitutions/organisatlons ex
clusively working in tbo cultural field of 
dance, drama, music, fioe arts, iodolOlY, 
literarure, otber than reUliou8 institutioos 
public libraries. museum. municipalities, 
scbools, uoiver~ities institutioos fully 
financed by C :olr,t Government/State 
Ooveranlcnts, I for the lest S years and 
registcred at Itad for a period of two years 
under die Rcaiscralion of So:ietics Act 
(XII of 1860) or similar acts Ind wbich arc 
recommended by Slate Governments/Union 
Territories AdminiatratioDI win qualify for 
appJytnl for a grant. • The selectioD is 
recoTtmendcd by an Expert Committee 
constituted for Ihis purpose. Tbe maximum 
assistance admissible to aD organisation will 
be 50% of the expenditure, excl-udiog the 
cost or land subject to maximum of 
Rs. 2.00 lakhs per organisation to be 
utilised at the oplion of tho .raDtec either 
exclusively for tbe construction of building 
or for tbe construction of buildiol and 
equipments. The quantum or assistaDce 
for equipments sball Dot exceed Rs .. SO,OOO 
and sball be of noo-rtcurrioa nature. Tbe 
Ir8Dta arc liveD io suitable insta1ementl. 

(c) From 1980-81 onwards 166 cuhural 
o .... ni.ation. bave received fiolacial 
a!"stance under the scheme of buildiDI 
grant. to cullural orpnlaatioDI. The State· 
wilt number or tbe cultural oraanisatioDl 
are Biven below: 

Aodbra Pradesb 

Assam 

Bibar 

4 

32 

8 

Gujaret 5 

Mary.o. J 

Jammu and "I(.aabmir J , 

ICarnataka 12 

K~ra" 2' 
Madhya P,.dotb 2 

Maharlabtra a 
Maojpur 6 

Moab.laya 3 

Orissa 16 

Punjab 3 

(laja$Cban 9 

S.k.kim , 1 

Tamil Nadu 8 

Tripura I 

Uttar Pradesb , 
West Bensal 2 

Andamao and Nicobar I 
Islands 

Cbaodiaarb 5 

Dolbi 3 

Goa Daman and Diu I 

166 

( TranI/GI/oft] 

Dally Wa.e Workers ID Deihl HOI,ltall 

2601. SHRI RAJ KUMAR kAI : 
Will tbo MInister of HEALTH AND 
FAMILY WBLPARB be pleased to .cat.: 

<a) the Dumbec of worken .orkiOI OD 
daily waa. iD varlo... Central hospUals of 
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O~lbi and ,ioce "beD . tbey bave been 
working there; 

(b) -tbe rules fOf.,. r~ularisJDI their 
ser.ices; and 

<c) tbe time by wbich tbe servkes of 
these daily wage workers win be rtlU. 
Jarised ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALT~ AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): <a> Casual wase workers 
are engaged a~.inst absentee vacancies/ 
purely casual nature of work.' The number 
of such workers in tbe' three Central 
Government HOspitals in Delhi at prescot 
are as ,,,Hows : 

1. SafdarjaDB Hospital .35 

2. Dr. Ram Manohar 125 

• Lobia Hospital 

3. Lady Hardinge 76 
Medical CoUele and 
Smt. S.K. Hospital 

• 
(b) A minimum 240 days service per 

year for two year is required to regu'arisc 
tbe services of daily wage workers. 

(b) A~ and wben the casual ware 
workers -complete ttle requirement at (b) 
above subject to tbe availability of regular 
vacancies. 

Additional Traina between Deihl aDd 
Varana •• 

2(06. $HRI RAJ KUMAR RAJ 
i~'Wil1 the Minister of RAILWAYS be 
pleased to state: 

(a) wbether during summer trains' in 
Eastern Uttar Pradesh are so overcrowded 
that seats are not available in . trains and 
reserv.tioD is not available even months 
SeCor.; e 

(b) 18 10, tbe ·1.Dusurcs bein&takcn by 
tbe ~lint8try to t4ckle tbe problems of 
passeogers fa lhe· comi,D, summer ~aca. 
tiOD8; 

, I 

(c) whether .Government propose ~o 
run ad additional . train from Delhi to 

Valanali "Ia Jaunpur with a view· to deal 
with the situation; 

(d) jf 80~ tho time by which tbls train 
I. likely t,o be iotroduced; and 

(e) if Jlot, tbe reasons therefor '1 

THE MINISTER OF STATH'-OF THB 
·MINISTR. Y OF RAILWAyS .... (SHRt 
MADHAVRAO SCINDJA): (a) Trains 
do ae1 'ovcn~ro,,'ded aod reserval:o!ls at tbe 
last minute become difficult during tbe 
.um~tr rush. 

(b) In addition to tbe norma I hains, 
Railways run summer spe~ials between a 
Dumber or poiots. 

(c) to (e). No, Sir. Daily service 
between Delhi' and Varanasi is already 
available via Jauopur. 

[£",lIs") 

lltollh Problt0J8 Astrlbed to Soft 
D~loks 

2607. SBR) MANIK 'REDDY: 'Viii 
the Minister of HEA.LTH AND FA~ULY 
WELFARE be pteased to state: 

(a) \\'bether the lise or sacchariDe. 
caffeine, phosphoric and citric acids ctc. 
in soft dainks is ~rmilted despite scientific 
'evidence or tbeir harmful effect$; 

(b) if so, the reaSODS tbereof; and 

(c) whether it is proposed to ban 
their use snd if not. the reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF· HEALTH AND FAMILY 

. WELFARE (KUMARI SAROJ 
KHAPARDE): (a> and (b). Sa:chafin. 
caffeine, phosphoric 'acid are aJtowed in 
tbo manufacture of loft drinks. .The 
maximum limit of 100 rna/kg, or saccharin 
is permitted 8" Per Prevention of Food 
Adulteration Rules, keepinl in "iew tbe 
Average Daily Intlke ·rtcommendcd by 
FAO/SBO Cotkx Alimentatiu&Commission. 
Caffeine, pbospboric and (hric acid are 
eelf·Umhing in 80ft drink. Scientific 
&tud.es c~'I,d Ul: I t'll 011 tl\C ·p('.~ible harmful 
efi'e,.::ts of so·ft drinks ba \'e revealed -'hat 




